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Calcutta Ben'ch
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Present : Hon'ble Mr. D. Purkayastha, Judicial Member

Hon'ble Mr. S. Biswas, Administrative Membex

Satye Ranjan Roychowchury
- Vs =
.RCLO Malik (N.P. RailwaY)

For the Applicant ¢ Nore

For the Respondents: Mr. M.S. Baner jee, bounsel

Heard on 3 15-02-2001 Date of Order : 15-02-2001

D._PURKAYASTHA, M

Lde. Counsel Mr. Banerjee on behalf of the respondents
submits that applicant Shri S.R. Roychowdhury died in December,
1998. Since the applicant diéd, so application &5 abetted and
CPC is disposed of.
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